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PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION  287/2022 

 
IN THE MATTER OF: 
Amit Kishore &Ors.          ... Applicant 
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Jitender Kumar &Ors.     

     … Applicants/Respondent No. 7 to 48 
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Filed By 

 
434, Ground Floor, Mathura Raod 

Jangpura, New Delhi-110014 
Ph: 9873645048 

Email: raghavlawefile@gmail.com 
Date: 04.02.2023 
Place: New Delhi. 
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